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 delay  in  laying  the  papers  men-
 tioned  at  (3)  above.

 [Placed  in  Library.  See  No.  LT  5752/94]

 12.33%  hrs.

 ESTIMATES  COMMITTEE

 ह)  Thirty-Seventh  and  Fourty-First
 Reports

 [English]

 DR.  KRUPASINDHU-  BHOIl

 (Sambalpur):  |  beg  to  present  the  follow-

 ing  Reports  of  Estimates  Committee:

 ७  Thirty-Seventh  Report  (Hindi  and

 English  versions)  on  Action  Taken

 by  Government  on  the  recommen-
 dations  contained  in  their  Thir-
 teenth  Report  (Tenth  Lok  Sabha)
 on  the  Ministry  of  Personnel,  Public
 Grievance  and  Pensions  (Depart-
 ment  of  Personnel  and  Training)
 Central  Bureau  of  Investigation.

 (ii)  Forty-First  Report  (Hindi  and  En-

 glish  versions)  on  Action  Taken  by
 Government  on  the  recommenda-
 tions  contained  in  their  Nineteenth

 Report  (Tenth  Lok  Sabha)  on  the

 Ministry  of  Defence  Defence
 Force  Levels,  Manpower,
 Management  and  Policy.

 (ll)  Action  taken  Statements

 DR.  KRUPASINDHU~  BHOI

 (Sambalpur):  |  beg  to  lay  on  the  Table

 (Hindi  and  English  versions)  of  the  State-
 ments  showing  action  taken  by  the  Gov-
 ernment  on  the  recommendations  con-
 tained  in  Chapter  |  and  final  replies  in

 VAISAKHA  8,  1916  (SAKA)  Petition  Re:  Making  350
 Special  provision  in  the  Legislation

 to  meet  Certain  Demands  of  Contract
 labourers  in  Railways

 respect  of  Chapter  V  of  the  following
 Reports:

 (1)  1st  Report  (9th  Lok  Sabha)  on

 Ministry  of  Home  Affairs—

 Lakshadweep.

 (2)  15th  Report  (10th  Lok  Sabha)  on

 Ministry  of  Environment  and

 Forest—Forest  Research
 Institute—Dehradun.

 12.34%  hrs.

 PUBLIC  ACCOUNTS  COMMITTEE

 Seventy-Fourth  and  Seventy-Third
 Reports

 [English]

 SHRI  ‘BHAGWAN  SHANKAR
 RAWAT  (Agra):  |  beg  to  present’  the

 following  Reports  (Hindi  and  English
 versions)  of  the  Public  Accounts  Com-
 mittee:

 (1)  Seventy-fourth  Report  on  Excess-
 es  over  Voted  Grants  and  Charged
 Appropriations  (1191-92).

 (2  )  _Seventy-third  Report  on  Action
 Taken  on  139th  Report  (8th  Lok

 Sabha)  relating  to  Family  Welfare

 Programme.

 12.35  hrs.

 PETITION  RE:  MAKING
 SPECIAL  PROVISION  IN  THE
 LEGISLATION  TO  MEET  CER-

 TAIN  DEMANDS  OF  CONTRACT
 LABOURERS  ENGAGED  IN

 RAILWAYS

 [Translation]

 SHRI  BASUDEB  ACHARIA
 (Bankura):  |  beg  to  present  a  pettition


